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about the requests and appeals )

Progress during Quarter

‘here Decisions where

| Opening Balanee No. of applications Received during the No, of cases Decistons
as an begining of Ist received as transfer Quarter transferred to other requests appeals requests appeals
Quarter from other PAsu/s (including cases PAsu/s6(3) vejected accepted
6(3) transferred to other
‘ = — _bas) v ; .
Requests 0 88 695 238 51 494
First Appeals 0 N/A 56 N/A " 15
“Total no. of CAP10s designated “Total no. of CPIOs designated_ Total no. of AAs designated
1 1 1
* Block 11 (Details about fees collected, penalty imposed and disciplinary action taken )
v 3 : ] . . ~ No. of cases where disciplinary
Registration Fee Collected(in Rs.) | Addl. Fee Collected (in Rs.)u/s7 ‘Penalty Amount Recovered (in Rs.) 9
u/s 71) ! @ " as directed by CIC u/s 20(i) action taken agzmorz.:t)any officer u/s
= | = ,. : = e - IRRRETISRES . < -
g 3600 | 103 0 0
% Block 111 (Details of various provisions of section 8 while rejecting the requested information)
No. of times i ile rej ests
Sections of RTIAct2005 . - f—
e e~ Sections
A - 9 n [ 3 Other _
0 0 ) 19 0 | 0
endation of the Commission)
Details, thereof (max. 250 chars)
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Disclosures and Transpad

\ination? Provide details below

Authority ?. = =

ench 1>2[-""" t

e —
hitp:/lewmin.nic.i/RTI/RTI-Manual.htm

1D,

B. Name of Transparency Officer, if any, in the Public Authorit

v along with the designation, telephone number & e-mail

'Whether
‘Transparency

Officer Yes

Appointed
Name of
ransparency

Satish Chandra

(Please do not add Shri/

i/Smt./Mr./Ms. before the name)

Officer
Gender

Male

Designation | joint Secretary and Legal Adviser

Coutact 011-23384630

(Enter Landline Numbers as STD Code-Phone Ni

umber e.g. 011-23346789)

INumber

e Chandra.satish@nic.in

C. Last Date of updating of Mandatory disclosure under Section 4(1)(b)

03/04/2012 E

(Format dd/mm/yyyy)
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[:lﬂm’l\ I (Detals about the requesis and appeals )

Progress during Quarter

“Opening Balance  No. of applications Received during the No. of cases Deeisions where Decisions where
as on begining of | received as transfer Quarter transferred to other requests/appeals requests/appeals
2nd Quarter from other PAsu/s  (including cases PAs u/s 6(3) rejected accepted
6(3) transferred to other
- " - _Pas) - : -
Requests 0 I 107 337 | 133 M 270
First Appeals TR N/A % " N/A PE] 1
~ Total no. of CAPIOs designated_____ Totalno. of CPIOs designated ___ Total no. of AAs designated
1 1 1
* Block I1 (Details about fees collected, penalty imposed and disciplinary action taken )
Registration Fee Collected(in Rs.) | Addl. Fee Collected (in Rs.) u/s 7 [Penalty Amount Recovered (in Rs.) m’:gnﬁg‘jg‘:“uf;‘ :“s"[‘,&“;‘r’{; o
u/s7(1) |, 3) ] asdlrected by CIC u/s 20(1) 20(2) 0y
B 3650 I 614 0 0
* Block 111 (Details of various provisions of section 8 while rejecting the requested information)
No. ofnmesvnrlmsngis&onswere invoked while rejecting requests
== I Sections of RTI Act 2005 B
___ Section8(x - Seetions
a b | ¢ d__i_e f | & | b i . _J 1 o [_m | 24 [T Other
0o |0 0o o 14 |0 0 9 o | 0 0o | 18 0 0
Block IV (Details regarding compliance of direction/recommendation of the Commission)
No., Reference No. of cases Whether action is Details, thereof (max. 250 chars)
wherein Commission made | initiated to comply
specific recommendation as with
persemon 25(5) (max. 20 \meommendnﬁonof
1 | |-Select-
2 | -Select-
3 fSelec-. - :
4 | -Select-
- e
5 ] -Select-
6 | -Select-
L — et ————— =
7 'i -Select-
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B. Name of Transparency Officer, if any, in the Public Authority along with the designation,

telephone number & e-mail

'Whether

‘Transparency

Omicer Yes

Appointed

iName of e ]

(Transparency | Satish Chandra (Please do not add Shri/Smt/Mr./Ms. before the name)
Officer

Gender Male

Designation | Joint Secretary and Legal Adviser
——
COnmbc:r 011-23384630  (Enter Landline Numbers as STD Code-Phone Number e.g. 01 1-23346789)

Add C‘l‘lﬂ'ﬂa.sansh@ﬂcjn

C. Last Date of updating 0 Mandatory disch under Section 4(1)(b) 03/04/2012 E
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Mode : Read oniy

Stitus : Data can not be modified as data ¢i next Quarter is submitied

I* Block 1 (Details about the requests and appeals )

Opening Balancc

No. ;(app]chiJnS “Received during the

Progress during Quarter

No. of cases Decisions where Decisions where

as on begining of  received as transfer Quarter transferred to other requests/appeals requests/appeals
ard Quarter from other PAsu/s  (including cases PAs u/s6(3) rejected accepted
6(3) transferred to ather
o { e Pas) = = e LN
Requests | 0 98 470 170 h 368
First Appeals | 0 N/A 46 N/A %5 21
__Total no. of CAPIOs designated _ Total no. of CPIOs designated Total no. of AAs designated
1 1 1
Block 11 (Details about fees collected, penalty imposed and disciplinary action taken )
Registraion Fee Collected(in Rs.) | Addl. Fee Callected (in Rs.) u/s 7 Penalty Amount Recovered (in Rs.) 10 o tases where discipinary
u/s 7(1) 3) as directed by CIC u/s 20(1) 20(2)
3634 | 280 0 0

* Block 111 (Details of various provisions of section 8 while rejecting the requested information)

_No. of times various provisions were invoked while rejecting requests

= Relevant Sections of RTTAct2005 — e — LM
= ———— Section 8 (1) e __,.___L___ _ Sections |
a b ¢ ~d | e 1 () (] T P A 9 n _24 | Other
0 0 |10 o | 0 0 0 0 i3 0 [ 0 3 | 0 0
[Block IV (Details regarding compliance of direction/recommendation of the Commission)
|s.No.| Reference No.ofcases | Whether action is Details, thereof (max. 250 chars)
wherein Commission made | initiated to comply
specific recommendation as with
per section 25(5) (max. 20 |recommendation of|
chars) | Commission.
1 Il | -Select-
2| i  -Select-
4 -Select-
5 | | -Select-
6 : -Select-
| Oty —_—
7 -Select-
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1 Answer of (A)is No -
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(1)(b) posted

on the website
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Yes
B. Name of Transparency Officer, if any, in the Public Authority along with the designation, telephone number & e-mail
1D,

'Whether

Trans;:arcncy Yes

IAppointed

IName of

Transparency | Satish Chandra (Please do not add Shri/Smt./Mr./Ms. before the name)
(Gender Male

ey ry
Designation | joint Secretary and Legal Adviser
Contact  |011-23384630 (Enter Landline Numbers as STD Code-Phone Number e.g. 011-23346789)

m Chandra.satish@nic.n

|é. Last Date of updating of Mandatory disclosure under Section 4(1)(b)
(Format dd/mm/yyyy)
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Status : Enterved by Ministry/ pepartment

P juring Quarter
Received during the No. of cases Decisions where Decistons where

Quarter (ransferred to other requests appeals requests) appeals

Opening Balance No of applications
as on begining of 4th received as transfer

Quarter from other PAsu/s (including cases PAs u/56(3) rejected accepte:
6(3) {ransferred to other
s > | . _P.-\s) " = B
Requests 26 ! 74 442 23 0 290
First Appeals 0 ‘ N/A 37 N/A 18 i

gnated

~Total no. of CAP10S Jesignated ____Toulno. ST CPIOs designated _ ~Total no. of AAs desi
1 1

# Block 11 (Details about fees collected, penalty imposed and disciplinary action taken )
No. of cases where disciplinary

Registration Fee Collected(in Rs.) Addl. Fee Collected (in Rs.) u/s7 |Penalty Amount Recovered (in RS s <
w/s70) ! 3 | "3 directed by CIC u/s 200) action taken agamzl)any officer u/s

e b : = e
5258 0 A

0 0

_* Block 111 (Details of various provisions of section 8 while rejecting the requested information)
No. of times various mﬂsionsweninvokedwhﬂe rejecti

J«M@m Act 2005

I -
e e ———T Section8(1) o
a b —T—a e & =Tk
=10 {0__i]0 0o |0 0 |0 0
|Block TV (Details regarding compliance of dlrectlon/recmmendadou of the Commission)
No.| adgeneeNo_.ofeues | ‘Whether action is Deuﬂs.themf(max.zsoclms)
‘ wherein Commission ,‘iniﬁ:tedtoeomply
spedﬁcrecomnmdaﬁonu i with |
‘ section 25(5) (max. 20 !xewmmend!donoq
chars) | Commission. | L R
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) K\ (Details regarding Mandatory Disclosures and Transparency CFcer) y
) A \) is yes

A. Is the If Answer of {A) s No It Answear of o5 -
Mandatory is there any other medium of dissemination? Provide details below (not Provide the detail) URI ze, where the
> weeeding 500 chars) lisclosur

‘l!m'lu,»'ur 3

under Sec. 4 |

[(1)(b) posted

lon the website

of Public

Authority ? i = — == SRS
http:/lawmin.nic.in/RTI/RTI-Manual.html

Yes
B. Name of Transparency Officer, if any, in the Public Authority along with the designation, telephone number & e-mail

1D,
Whether
ITransparency
Officer
|Appointed

Name of
ITransparency | Satish Chandra (Please do not add Shri/Smt./Mr./Ms. before the name)
Officer

Yes

(Gender Male
Designation | Joint Secretary and Legal Adviser
Contact 1599753384630 (Enter Landline Numbers as STD Code-Phone Number e.g. 011-23346789)

err o Chandra.satish@nic.n

C. Last Date of updating of Mandatory disck under Section 4(1)(b) 03/04/2012 E
(Format dd/mm/yyyy)
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